Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 30-07-2025 To 30-07-2025~All rows are shown

Sl Case
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Name of
Learned
Advocate

Filing No. Name of Petitioner Compliance

By Date

List of Defect(s)

1 co 2757/2025 PARAMITA MONDAL ROHAN 29-08-2025 WRONG SUBJECT CATEIGORY CODE MENTIONED ON
Mobile:9073178130 BAVISHI FORM A
Email:ROHANBAVISHI39@GMAIL.COM

2 CPAN 1347/2025 OINDRILLA HAZRA PRATAPAN BRATATI 28-08-2025 SYNOPSIS AND LIST OF DATE
Mobile:8777846433 PRAMANICK
Email:bratati7495pramanick@gmail.com

3 CRM (A) 2594/2025 RASID JAMADAR @ ABHILASH SOUMIK 20-08-2025 LD. TRIAL COURT CASE TYPE MENTIONED IN 1ST
Mobile:9831189364 GANGULI PARA., NOT MATCHING WITH ORDER COPY ATTACHED.
Email:SOUMIKGANGULI@GMAIL.COM

4 CRM (A) 2734/2025 SAIFUL ALI MALLICK @ SAIFUL MALLICK PRONOJIT ROY 25-08-2025 1) ... TRIAL COURT REJECTION ORDER DATE WRONG AT
Mobile:9830636522 PARAGRAPH ONE...(71.06.2025)
Email:ADVPRONOJITOROY @GMAIL.COM

5 CRM (A) 2735/2025 SK KALA AND ORS. SK SAHJAHAN  25-08-2025 1) ... ACT WRONG AT CAUSE TITLE AND PARAGRAPH 1
Mobile:9874283668 ALI AND 11 APPLICATION FOR ANTICIPATORY BAIL
Email:SAHJAHANOO2@GMAIL.COM (UNDER SECTION 482 OF B.N.S.S)

6 CRM (A) 2742/2025 PPPPPPP AYASHA 20-08-2025 AS PER STATEMENT IN ORDER DATED 17/7/25IN CMC
Mobile:7059105812 NAJRIN 622/2025 PETITIONER AND V.G. WERE MARRIED.
Email: AYASHANAJRIN@GMAIL.COM HENCE NECESSARY STEPS NEED TO BE TAKEN TO HIDE

PETITIONER AND HIS RELATIVES IDENTITY AND OTHER
DETAILS.

7 CRM (A) 2751/2025 PPPPP AYASHA 20-08-2025 AS PETITIONER AND V.G. GOT MARRIED, NECESSARY
Mobile:7059105812 NAJRIN STEPS NEED TO BE TAKEN TO HIDE PETITIONER AND
Email: AYASHANAJRIN@GMAIL.COM HIS RELATIVES IDENTITY AND OTHER DETAILS.

8 CRM (A) 2753/2025 KHALIF ANSARI @ MD KHALIF ANSARI AND SHALINI 25-08-2025 1) ... CLARIFICATION NEEDED REGARDING DISTRICT
ORS. BAIRAGI NAME AT CAUSE TITLE PAGE OF PETITIONERS
Mobile:7003559202 ADDRESS ( EAST OR WEST)
Email:SHALINI.BAIRAGI2017@GMAIL.COM

9 CRM (A) 2758/2025 CHAMPA GUPTA SANTI RANJAN 25-08-2025 1) ... CLARIFICATION NEEDED AT PARAGRAPH ONE
Mobile:9832271575 HAZRA ( UNDER SECTION 482 OF BNSS,2023.)
Email:SANTIRANJAN.ADV@GMAIL.COM

10 CRM(M) 1271/2025 RAJUBHUKTO LABANI SIKDER 20-08-2025 MENTION REJECTION DATE OF CRM(M) 13/2025 IN 1ST
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Filing No.

CRM(M) 1273/2025

CRM(M) 1276/2025
CRM(M) 1277/2025
CRM(M) 1283/2025

CRR 3335/2025

FMAT 304/2025

WPA 17122/2025
WPA 17145/2025
WPA 17163/2025
WPA 17201/2025
WPA 17203/2025
WPA 17254/2025

Name of Petitioner

Mobile:8420330060
Email:NGHOSH37@GMAIL.COM

AMBADI SOMAN @ SOMAN AMBADI
Mobile:9830345211
Emai:MOUMANIM@GMAIL.COM

MONTU @ MANTU @ JASIM MONDAL
Mobile: 7001287305

Email: SOURAVMUKHERJEEADV@GMAIL.COM

SUDHIR CHAKRABORTY
Mobile:9062063123
Email:ADV.AFREENBEGUM@GMAIL.COM

CCL BOY 1 AND ANR.
Mobile:9674208341
Email:ADVOCATERB7 @GMAIL.COM

MOLLA REAJUL ISLAM
Mobile:6289252767
Email:GIASUDDIN1223@GMAIL.COM

PRADIP KR DUTTA
Mobile:9831161839

PALASH BACHHAR
Mobile:9748879572
Email:DEBSARDAR1976@GMAIL.COM

DILIP KUMAR MANDAL
Mobile:9874472958
Email: ANKITADEY133@GMAIL.COM

BARIJ BHUSAN ROY
Mobile:8334035470
Email:SOUROVM14@GMAIL.COM

NAYAN GHOSH AND ORS.
Mobile:9674910636
Email:ADV.MANALI@GMAIL.COM

SOURAV BHATTACHARJEE AND ANR.
Mobile:9433921314
Email:OINDRILAT1994@REDIFFMAIL.COM

SWAPAN DAS

Name of
Learned
Advocate

MOUMANI

MUKHERJEE

SOURAV
MUKHERJEE

AFREEN
BEGUM

RAJENDRA
BANERJEE

SK. MD.
GIASUDDIN

DIPAK RANJAN
MUKHERJEE
DEBABRATA
SARDAR

ANKITA DEY

SOUROV
MONDAL

MANALI
BISWAS

OINDRILA
GHOSAL

AVIJOIT

Compliance

By Date

20-08-2025

20-08-2025

20-08-2025

20-08-2025

20-08-2025

28-08-2025

04-09-2025

04-09-2025

04-09-2025

04-09-2025

04-09-2025

04-09-2025

List of Defect(s)

PARA.

MENTION CORRECTIONAL HOME NAME IN 1ST PARA.

COMMISSIONER INITIAL IN 1ST PAGE.

1) INITIAL SIGNATURE OF COMMISSIONER OF
AFFIDAVIT IS REQUIRED IN THE PAGES WHERE
NECESSARY CHANGES HAVE BEEN MADE.

CLARIFICATION NEEDED OF LD. ADVOCATE REGARDING
IDENTITY OF PETITIONERS.

LOWER COURT CASE TYPES IS WRONGLY GIVEN IN THE
PETITION.

RESPONDENTS NO 1 PINCODE

PETITIONER SURNAME SPELLING WRONG

LOGO MISSING

INITIAL PAGES NOT IN PROPER ORDER,RI MISSING

‘TO' MISSING AT C J ADDRESSING

PAGE-3 DIST MISSING

ADV. SIGN IS MISSING AT ZERO PAGE



SI Case
[\ [0 JO I/ o

Filing No.

23 WPA 17266/2025
24 WPA 17345/2025
25 WPA 17364/2025
26 WPA 17483/2025

Printed On 30-07-2025

Name of Petitioner

Mobile:9734578487
Email: AGANGULY741@GMAIL.COM

SOURAV PRADHAN
Mobile:9903842215
Email:PARTHAD95@GMAIL.COM

ASWINI MANDAL
Mobile:9830019047

BAPPADITYA MANDAL
Mobile:7384689754

TAPASH KUMAR GANGOPADHYAY AND ORS
Mobile:8583099155
Email: KAUSTAVSEAL98@GMAIL.COM

Name of Compliance
Learned By Date

Advocate
GANGULY
PARTHA 04-09-2025
SARATHI DAS
KALLOL GUHA  04-09-2025
THAKURATA
JYOTIRMOY 04-09-2025
JHA
KAUSTAV SEAL 04-09-2025

SYNOPSIS PAGE ABSENT,SUB CAT CODE WRONG

List of Defect(s)

SUB CATEGORY CODE IS MISSING

LOGO MISSING

LISTING DATE DEFECT



